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CENTRAL AI14INISTATIVE TRIBUNAL 

CALCUTTA BENCH 

.OA.1358 of 1997 

Dite of Orer: 04-3-98. 

Present: H
n*b1e Mr.Justjce  s.N.Ma11ick,Vice-hirrnan. 

Hn'b1e Mr.S.Dsgupt, AniinistratiVe Member. 

SMT, SUMITA THAKUR• 

-vS- 

UNION OF INDIA & OAS. 

For the petitiener: Mr.D.N.RGy,counsel. 
For the respendents:Mr.S.K.Dutta.ceuflSel. 

Heard on: 04-3-98, 

p_R D ER 

s.N .Mallick,VC 

seth sides are present and we have heard them. 

The applicatien, being not pressed on the greurl 

of jurisdiction, is rejected. No costs. 

(S.Dasgupa) 	 (Skallick) 
Mernber(A) 	 Vice-Chairman. 


